FORM A
' PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SRI GANESH AUTOMOTIVE IMPEX

PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Sri Ganesh Automotive
Private Limited

Impex

Date of incorporation of corporate debtor

30/01/2008

Authority under which corporate debtor is
incorporated / registered

ROC-Delhi

Corporate Identity No. / Limited Liability
Identification No.of corporate debtor

U45400DL2008PTC173378

Address of the registered office and
principal office (if any) of corporate debtor

Regd Office: P-39, Second floor (Rear
Block) South Extension Part-ll, New
Delhi-110049

Manufacturing Facility (as per public
domain): SPL-1/0, Phase 1, Nearby
Bank of Baroda, RICO Chowk,
Industrial Area, Bhiwadi, Alwar - 301019

Insolvency commencement date in respect
of corporate debtor

30/11/2021
07/12/2021)

(order received on

Estimated date of closure of insolvency
resolution process

29/05/2022

Name and registration number of the
insolvency professional acling as interim
resolution professional

Umesh Chand Goyal
Registration No: IBBI/IPA-001/1P-
P01876/2019-2020/12974

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: E-10A, Kailash Colony, New
Delhi-110048
E-mail: goyaluc.ip@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim resolution
professional

Address: AAA Insolvency
Professionals LLP, E-10A, Kailash
Colony, New Delhi, 110048

E-mail:

sriganesh@aaainsolvency.com

11.

Last date for submission of claims

21.12.2021 (being fourteen days from
the date of receipt of order)

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable

13.

Names of Insolvency Professicnals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

Not Applicable

14.

(a) Relevant Forms

https://www.ibbi.gov.infhome/downloads

Notice is hereby given that the National Company Law Tribunal Bench-IV has ordered the
commencement of a corporate insolvency resolution process of the Sri Ganesh Automotive
Impex Private Limited on 30.11.2021 (order received on 07.12.2021). _
The creditors of Sri Ganesh Automotive Impex Private Limited are hereby called upon to submit
their claims with proof on or before 21.12.2021 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by e_leclronic means.
Submission of false or misleading proofs of claim shall attract penalties.

-—

) Umesh ChandlGoyal V{12420 2)
>\ \.____Interim Resolution Professional of

St Ganésh Automotive Impex Private Limited
Registration No: |BBI/IPA-001/IP-P01876/2019-2020/12974

Date: 08.12.2021
Place: New Delhi
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